il 2 3 4 5

2. Central Business 06.02.07
District, Shahdara
30. Central Business District, Shahdara 01.06.07
3. Kondli Gharoli 24.06.07
32 Community Centre, Vivek Vihar 01.06.07
33. Central Business District, Shahdara 28.06.07
34. 14, Sub District Centre, Hari Nagar 01.06.07
35. Convention Centre at Dwarka 26.07.07
(two hotel sites are part of convention
centre)
3. Sector 10 Dwarka 17.10.07
37. 44 Digtrict Centre Mayur Vihar 17.10.07
38. 48, District Centre Mayur Vibar s oM
32. 1C, Sub District Centre, Hari Nagar 17.10.07
40. Community Centre, Anand Vihar 17.10.07
41. &4, Commurity Centre, Mandavali 17.10.07
Fazalpur
42, Twin District Centre, Rchini 04.01.08
43. District Centre, Paschim Vihar 04.01.08
44. Sector 13, Dwarka 04.01.08
45, 1B, Sub District Centre, Hari Nagar 04.01.08
46. 6B, Community Centre, Mandaval 04.01.08
Fazalpur
47. &G, Community Centre, Manchaali 04.01.08
Fazalpur
48. District Centre, Shastri Park 10.04.08
4G A1, Community Centre, Pitampura 10.04.08
50. A-2, Community Centre, Pitampura 23.12.08
51. 33, Community Centre, Preet Wihar 11.02.10

*208. The Questicn was Cancelled.
Flagship schemss

#2090, SHRI SHIVANAND TIWWARI Wil the PRIME MINISTER be pleased to state :

TOnginal notice of the guestion was receved in Hindi
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(a) whether it iz & fact that out of thirteen flagship schemes funded by Government, eight are

thcee where inallocated amount could not be spent till December of financial year 2009-10;
(b) if=o, the details in this regard;

(c) whether itis also a fact that in some schemes, even fity per cent of the allocated amount

could not be spent during the aforesaid period; and

(d) if =0, the names of the schemes and whether an assessment of negative impact of

negligence of these schemes has been made?

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING (SHRI V. NARAYANASAMY)  (a)
and (k) Yes sir. Out of thirteen major programmes/flagship schemes, eight schemes viz. Naticnal
Rural Employment Guarantee Programme (NREGP), Indira Aweas Yojana (IAY), Total Sanftation
Campaign, Mid-Day Meal Scheme (MDOM), Jawaharlal Nehru National Urban Renewal Mission
(INNURM?), Accelerated Irrigation Benefit Programme (AIBR), Rajiv Gandhi Grameen Vidyutikaren
Yojana (RGGYY) and Accelerated Rural Water Supply Programme (ARWSP) have been able to
utilize less than 70 per cent of their annual plan 200610 allocation il the end of December 2009,
Details of allocation ws-a-ws expenditure of these programmes ig enclosed as Statement. (See

below).

(o) and (d) Yes, sir, thres schemes viz., JNNURM, AIBP and ARWSP have been able to utilize
legs than 60 per cent of their annual plan 200910 allocation tll the end of December, 2002, These
achemes are being implemented by the State Governments and their agencies and their progress is
being constantly monitored by the respective Ministries in the Central Government. In addition,
Planning Commission conducts half yearly review of all the sectors. Further, the Mid Term Appraigal
of the Eleventh Five Year Plan will provide a clear picture of the utilization of funds. Officers of the
Planning Commission also visit States for on the spot review of the implementation aof the

programmes in the States. This monitoring process ensures effectives and efficient wtilization of

resources.
Statement
Details and Allocation of Flagshio and Bharat Mirman BProgrammes
2009-10 (Rs. in Crore)
Sl.No. Programme BE Actual Actual
Expenditure Expenditure as
{Up to December % of BE
2009

1 2 3 4 5
T NREGA 32100.00 22294.63 £7.02
2. Inclira Awas Yojana (IAY) 8800.00 5845.30 66.44
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1l 2 3 4 Lc]

3 Pradhan Mantri Gram Sarak 12000.00 13044.27 108.71
Yojana (PMGSY)

4, NRHM 14127.00 002652 70.27
By ICDS &6706.00 516165 76.83
&, Total Sanitation Camypalgn 1200.00 696.56 58.05
7. MO 8000.00 4900.34 61,25
8. S84 13100.00 0384.52 83.85
Q. JNMNURM 12887.00 3848.21 22.86
10. Accelerated Irrigation Benefit 2700.00 3689.41 38.04

Programme (AIBP)

i Rajiv Gandhi Gramin Viduyati T000.00 400028 BB
Karan Yojana (RGGVY)

12 Raijiv Gandhi Drinking VWater 8000.00 3362.29 42.03
Mission (Rural Drinking
ARWSE)

13. Rural Telephaony®

140619.00 87745.68 62,40

*The expenditure is made out of the Universal Senvice Obligation funds.
Barragses for increase in watsr resources

#210. DR. JANARDHAN WAGHMARE : Will the Minister of WATER RESCURCES be pleased to

state :

(a) whether Government is aware of the fact that barrages are an effective measure to increase

water resources ; and
(b) ifso, whether Governmert has any plan at the naticral level to construct barrages?

THE MINISTER OF WATER RESCURCES (SHRI PAWAN KUMAR BANSAL) : (&) and (b)
Barrage is a structure built across a river, for diverting water into a caral or for providing a small
storage pond. [t compriges of a series of gates for regulating the river flow and water levels, while
keeping the afflux during floods within acceptable limite. It is constructed to regulate the water
surface level and to divert the water flow from upstream of the gates. Barrages help in bringing the
avallable water resources of the country within the category of utilizable resources. The schemes for
water resources development and management including barrages, are conceived, planned and
implemented by the respective State Governmentz. The Ministry of Water Resources has no specific

plan at the national level for construction of barrages.
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